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From

To,

Ref:-

Sub

NO.HC.VII-20/1999
qL7{ A

Shri Kaushik Kumar Sharma,
Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri S. Khound,
Special Judge, CBI, Assam,
Addl. Court No. II, Chandmari, Guwahati -03.

Dated Guwahau the SePtember,2021

Casual leave.

Your letter No. SPUCBVAddI-IV134-20201 447 date,l 24.09.2O2r

With reference to the above, I am directed to inform you that you have been
Sir,

granted casual leave on 11.10'2021 & 16.10.2021 along with station leave

pemission, with tho official t ehicle of tjle eslablishment, at your own co6i' frcm

the mornlng of 09.10.2021 6ll the evening of 20.10.2021, as prayed for' The Special

Judge, CBI, Assam, Addt. Court No.l and in his absence, the Special Judge, CBl, Addl Court

No. III shall remain in charge of your @urt and office in your absence'

Yours faithfully,

q6',ts

sdl-
]T. REGISTRAR (VIGII.ANCE)

Memo No.Hc.vr- zotrsggr44?kr dated L1' 1' ),4> I
Copy to.

1. The Special Judge, CBI, Assam, Addl Court No.I, Chandmari, Guwahati

2. The SpecialJudge, CBI, Addl' Court No. III, chandmari, Guwahati.

, 3.Fe Project Manager, Gauhati High Court.
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